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Yorforaw iy {9 w=ea

e faeetY, 30 S, 2025

FIM. 2969(37).— FET TTHN & ATHgd § Tg AELTH TG gl g o TR TIqe A=t
TETATEA S-mETee o ALHee! HIgU® % U2ierad Icamal & qiagd & forg, 2fRww sfaa swiqies
forfiee g st e oo  ureersH fa=re ST AR ;

ST Feg T Tl UHT GIEAATSA (ST & YIS 6 [0 T2 @9 T q gial g Ul G |
ST U IUTEE AgHT | afud g 3T s I Ieaared Ser S 7 9&a19 8, STANT & FATAFRT FT
EECAERIECIILE

qA: A, Frald ALY, TSI 3T @S qreuarsg (S & ITINT & ATIF &1 3ei)
AT, 1962 (1962 FT 50) T &7 3 i ITATT (1) FIT Tacd ARRAT HT TN Fd g0, 3T qH %
ITANT F ATARTT T ST FLA o STT AT AT FATIUT FIAT 85

TS =afeh, ST 3 A= | afvig 7 | Baag g, 39 a1l & St 38 Afag=ar § 6 9d
F TSI T IIAAT AT ST Rl ITAST FT &F AT 8, THE o 6 Fae 7 F 1= areaareq
forgTe ST 3 for S SR % SrfereRT F sreia o gvaed ® ot ey S " widwrh, dRaw st
FAed forffee, T aa, Aard IRl a9y, A 79, qaq9@y -751007, sifeem #7 fofeq =1 &
AT AT TR

4368 G1/2025 @)
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AT HT 2 |
AT
THI - SA=ETTET T ST T - Arfsar
] wte A, BT
T T ATH — — T
1 2 3 4 5
TR 645 00 00 54
643 00 00 62
593 00 01 24
4013 00 00 50
650 00 00 10
657 00 00 47
658 00 02 13
659 00 01 22
3913 00 01 76
TeT 271 00 00 78
262 00 01 98
264 00 00 10
268 00 02 89
252 00 00 51
269 00 00 19
251 00 00 73
250 00 01 53
245 00 00 98
244 00 00 17
243 00 00 70
246 00 01 31
247 00 01 06
238 00 00 23
AT 241 00 00 10
240 00 02 92
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T
gt - SeTaTET - e ST - AfEem
: wle | SEET]
Tt 7 AT — — g
1 2 3 4 5
GRS 2466 00 06 75
2464 00 03 21
2461 00 07 37
2460 00 07 91
2482 00 04 72
aTfRgrTdt 1993 00 01 95
1991 00 00 10
1992 00 01 46
1923 00 00 10
1922 00 00 32
2380 00 01 67
2053 00 04 53

[T & 3M¥-11017/5/2023-332-1-/2-46527]
9rter S g, @< at=a

MINISTRY OF PETROLEUM & NATURAL GAS
NOTIFICATION
New Delhi, 30th June, 2025

S.0. 2969(E).— Whereas it appears to the Central Government that it is necessary in the
public interest that for the transportation of petroleum products from Paradip Raipur Ranchi
Pipeline T-POINT to Meramandali CUF, pipeline should be laid in State of Odisha by Indian Qil
Corporation Limited;

And whereas, it appears to the Central Government that for the purpose of laying such
pipeline, it is necessary to acquire the right of use in land under which the said pipeline is proposed to
be laid and which is described in the Schedule annexed hereto;

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 3 of the
Petroleum and Minerals Pipelines (Acquisition of Right of Use in Land) Act, 1962 (50 of 1962), the
Central Government hereby declares its intention to acquire the right of user (RoU) therein;

Any person interested in the land described in the said schedule may, within twenty one days
from the date on which copies of the Gazette of India containing this notification are made available to
the general public, object in writing to the acquisition of the right of use therein for laying of the
pipeline under the land to Shri Harihar Jena, Competent Authority, Indian Oil Corporation Limited, 3rd
Floor, Alok Bharati Tower, Saheed Nagar, Bhubaneswar- 751007, (Odisha).
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(Schedule Annexed)

Tahasil-ODAPADA Dist.-DHENKANAL State: ODISHA
Name of Village F;\IIOt Area
0. Hectare Are Sq.mtr.
1 2 3 4 5
INDIPUR 645 00 00 54
643 00 00 62
593 00 01 24
4013 00 00 50
650 00 00 10
657 00 00 47
658 00 02 13
659 00 01 22
3913 00 01 76
PATA 271 00 00 78
262 00 01 98
264 00 00 10
268 00 02 89
252 00 00 51
269 00 00 19
251 00 00 73
250 00 01 53
245 00 00 98
244 00 00 17
243 00 00 70
246 00 01 31
247 00 01 06
238 00 00 23
TALABERANA 241 00 00 10
240 00 02 92
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Tahasil-ODAPADA Dist.-DHENKANAL State: ODISHA
Village Plot Area
No. Hectare Are Sq.mtr.

1 2 3 4 5
SADASIBAPUR 2466 00 06 75
2464 00 03 21
2461 00 07 37
2460 00 07 91
2482 00 04 72
SUDADIHAKATI 1993 00 01 95
1991 00 00 10
1992 00 01 46
1923 00 00 10
1922 00 00 32
2380 00 01 67
2053 00 04 53

[F. N0.11017/5/2023-OR-I/E-46527]
SHASHI SHEKHAR SINGH, Under Secy.
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